
Act No. XXXVl OF 1947 
[YASSED BY THE JNDIAN TIF)MI,ATZ@~R) 

~Rsos'ive'd 2h0 asuenf of: the C7~vernnr General on th,e %8t7?, %prig W7.1  

An Act further to amend he Indian Medical Coun- 
cil Act, 1933. 

w H ~ E A S  it is expedient further ta emend 
XZm'II of 1031) 6he Indian Medical Council Act, 1933, far 

the  purpose hereinafter appearing ; 

I b  is hereby emoted as follows:-p 
1. This Act may be called the Indian Medical Short tltle 

Council (Amendment) Acti, 1947. 
2. In, cla.use (b) of gub-section (1) of section b n d n o e n t  of 

3 of the Indian Medical Council Act, 1883, for ggI 2 
the  words "in the case of the University of 
Lucknow, the Courti" the words '!in case the 
&versity has no Benate, by the membem 93 
the Court" shall be substituted. 


